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Visit of J.C.M. to Govt. of India Presses

189. SHRI CHANDRADEO PRASAD
VEBRMA: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether it is a fact that some
representatives of J.C.M. visited va-
rious Government presses on Govern-
ment’s expenses under Directorate of
Printing;

(b) if so, the details thereof since
1st January, 1978 date-wise, unit-wise
and Government’s advances involved
and rules under which such conces-
sion were extended;

(c) whether the advance were time-
ly and duly adjusted ang if not the
reasong thereof;

(d) whether any useful purpose was
served with these visits; and

(e) if so, the reasong thereof?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS
AND HOUSING (SHRI BHISHMA
NARAIN SINGH): (a) Yes, Sir.

(b) The visits of the representatives
of the P.C.M, at Government’s expen-
ses were of two types. One was visit
of the J C.M. members as Members
of a Committee formed by the Depart-
mental Council (JCM) to examihe
and give its report on a particular
1ssue raised in the Council. The
other was visit by leader of the
Staff Side of the Printing, Stationery
and Publications Wing in the Depart-
mental Council (JCM) to the Gov-
ernment of India Presses for specific
purposes under the direction of the
Director of Printing. Since 1st Jan-
uary, 1978, members of the Depart-
mental Council (JCM) visited Nasik,
Calcutta and Simla on 13th Septem.-
ber, 1979, 25th  October, 1979 and
4th March, 1980 respecfively as mem-
bers of a Committee formed by the
Departmental Council (JCM) to ex-
amine and give recommendations on
certain matters referred to the Com-
mittee. These were official visits and
the members were entitled to normal
Travelling Allowance|Daily Allow-
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ance as admisgible under the Rules,
As per Rules they were also entitled
to T. A. advance for their journey.
The T. A. advance is, invariably ad-
justed against the T.A. bill of the
individual. Since members belonged
to Government 6f India Presses at
Simla, Delhi, Nasik angaCalcutta, the
details of the advances paid and the
adjustments made are not readily
available.

In addition, the leader of the Staff
Side representing Printing, Stationery
and Publications Wing in the Depart-
mental Council (JCM) was required
by the Director of Printing to visit
Simla on 18th May 1980 and Calcutta
on 7th September, 1980 in public i1n-
terest. Therefore, these two journeys
were treated as official journeys and
as per the Rules he was paid T.A. ad-
vance of Rs 300.00 for journey to
Simla and Rs. 600.00 for his visit to
Calcutta,

(c) The factual position, as already
stated in part (b) is not readily
available. The advances pald to the
members of the JCM Committee
which relate to their journeys in
September, 79, October, 79 and
March, 80 being quite old would have
been adjusted against their T.A.
claims as per normal practice.

The Leader of the Staff side who
visited Simla and Calcutta in May, 80
and September, 80 respectively has
already submitted his T.A. (adjust-
ment) bills on 22nd July, 1980 (in
respect of journey to Simla in May,
80) and on 4th October, 1980 (in res-
pect of journey to Calcutta in Sep-
tember, 80). These bills are under
scrutiny.

(d) Yes, Sir. The visit of the
JCM members was useful as they
functioned as a liasion between the
management|Government and the
Staff. Similarly the visit of the
lL.eader of the Staff Side représenting
the Printing Stationery and Publica-
tions Wing in the Departmental
Council (JCM) to the Government
of India Press at Simla and Calcutta
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were helpful as he functioned as a
liagsion between the management and
the staff at the required occasions by
virtue of his being a member of the
Joint Consultative Machinery.

(e) Does not arise.
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Food for Work Programme in Anda-
man ang Nicobar Islands

191. SHRI MANORANJAN
BHAKTA: Will the Minister of
RURAL RECONSTRUCTION be
pleased to state:

(a) when the Food for Work scheme
was introduced in Andaman and Nico-
bar Islands and how much rice/wheat
has been sanctioned by the Govern-
ment of India;

(b) whether Andaman and Nicobar
Administration has asked for material
cost under the said scheme;

(c) if so, when and what action
has been taken;

(d) the quantity of rice supplied to
the workers under the Food for Work
scheme at Port Blair, Tehsil Rangat,
Tehsil Fararganj, Tehsil Diglipur, Teh-
sil Mayabunder and Little Andaman
Tehsil, respectively; and

(e) if there is any discrepancy, the
reasong thereof from Tehsil 19 Tehsil?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH
RAO): (a) The implementation of
Food for work Programme in Anda-
man and Nicobar Islands started in
the year 1979-80. The  allocation]
releases made to the Union Territory
Administration during the years
1979-80 and 1980 are as under:—

1979-80
Quantity allocated
(M.Ts.) 550 1050
Quantity released .
(M.Ts.) 175 %0

1980-81





